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A=< / ORDER

This appeal by the assessee arise out of the order dated
07-11-2019 passed by the CIT(A)-I, Aurangabad in relation to the
assessment year 2011-12.

2. Before us, the assessee has a filed letter dated
15-04-2021 seeking withdrawal of the appeal. The relevant contents

of such letter reads as under:

“The Assessee respectfully submits that, it had filed an appeal before
the Hon’ble Income-tax Appellate Tribunal, Pune “A” Bench in ITA
No0.181/PUN/2020 which is pending for disposal (Screenshot attached
at Page 1).

The Assessee wishes to settle appeal under VSVS Scheme. The assessee
has already applied under VSVS Scheme and has received Form 3 from
Department. Copy of Form 3 is attached herewith at Pages 2 and 3.

Therefore, the assessee wishes to withdraw the appeal and proceed to
file Form 4.
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The assessee requests your Honour to accept the assessees withdrawal
request and pass an appropriate order.”

3. Theld. DR did not raise any objection to the withdrawal of the
appeal filed by the assessee. As such, the assessee is permitted to

withdraw the appeal.
4. Inthe result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the Open Court on 27" April, 2021.
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